
Before the Appellate Tribunal for Electricity 
(Appellate Jurisdiction) 

 

 
Appeal No. 60 of 2014 

Present:  Hon’ble Mr. Justice M. Karpaga Vinayagam, Chairperson 

Dated : 17th October, 2014 

Hon’ble Mr. Rakesh Nath, Technical Member  
 
West Bengal State Electricity Distribution Col Ltd. .…  Appellant(s)  

 
 Versus  
 
Central  Electricity Regulatory  
Commission & Anr.       …. Respondent(s)  
 
Counsel for the Appellant(s)  :  Mr. Jayant Bhushan, Sr.Adv. 

Mr. Avijeet Lala 
Mr.Anand Shrivastava  
 
 

Counsel for the Respondent(s) :  Mr. Anand K.Ganesan 
Mr. Nandini Ghosh 

 
ORDER 

  Post the matter on 

 

14.11.2014 in Court-II 

 
   (Rakesh Nath)     (Justice M. Karpaga Vinayagam) 
Technical Member      Chairperson 
 
pr/js 
 
 


